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Shri Datar: This Question has been
considered so far as the Andaman and
Nicobar Islands are concerned. In
those islands a certain scheme is
ing put into operation, and accordi
to it, so many families have been
settled there already.

Shri Kamath: On a point of order.
The hon. Minister either misheard or
misunders! .od my question. The ans-
wer that he has given relates to the
number ‘of persons who have been
gsettled in the Andamans from various
States of India. What I wanted to
know was the number of persons from
East Pakistan that have been settled
in the Andamans, West Bengal and in
other States of the Indian Union sepa-
rately.

Shri Datar: I am not aware of the
figures regarding the number of peo-
ple who have come into West Bengal
from East Pakistan. But the figures
I gave relate to the refugees from East
Pakistan who have been settled in the
Andaman Islands.

Corruption Cases in Kerals

*44. Shri C. R. Iyyunni: Will the
Minister of Home Affairs be pleased
to state:

(a) the number of cases of corrup-
tion enquired into, evidence collected
and charged as a result of the ap-
pointment of a Special Officer from
Bombay side in the Kerala State for
this purpose; and

(b) the number of cases that ended
in conviction?

The Minister in the Ministry of
Home Affairs (Shri Datar): (a) 24
cases have so far been registered and
out of these in 8 cases proceedings
have been instituted in courts.

(b) One. )

Shri C. R. Iyyunni: May I know the
reason for bringing in such big
officers from Bombay?

Shri Datar: He was an officer from
Deat; not from Bombay.
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Shri A, M, Thomas: Is he still contl-
nuing in service?

Shri Datar: Yes; he is still there 80
far as I am aware.

Bomb Explosion in Delhi

*45. Dr. Satyawadl: Will the Minis-
ter of Home Aflairs be pleased to
state:

(a) the number of persons arrested
in connection with the Juma Masjid
bomb incident;

(b) the stage at which the enquiry
is at present;

(c) the expendnure incurred so far
upon this enquiry; and

(d) the expenditure incurred so far
upon the security arrangements in
Juma Masjid area?

The Minister in the Ministry of
Home Affairs (S8hri Datar): (a) Seven.

(b) The enquiries are still continu-
ing.

(¢c) No expenditure has been incur-
red exclusively on this inquiry since
no additional staff has been engaged
for this purpose.

(d) While no additional expenditure
has been incurred on the staff, the
expenditure on the lighting arrange-
ments made in that area since Septem-
ber 1, 1956 is not expected to exceed
Rs. 13,000.
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Shri Radha Ramam: May I know
whether, in view of the successive
bomb explosions in that area, the
Government have taken any steps
with regard to the Delhi police

arrangements to ensure that such
incidents do not recur?

Shri Datar: The Government have
taken all the necessary safeguards to
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see to it that they do not recur. I may
point out to the hon. Member that
except in two cases the explosions
were only of crackers.

Shri Radha Raman: May I know
rwhether, in view of the security
arrangements in that area, shop-
keepers and residents of that area
find that their business and their
routine work are hampered because
of the large number of police con-
stables there, and whether the Gov-
ernment will take that into considera-
tion and do something to relieve the
condition?

Shri Datar: Government have to
make security arrangements and Gov-
ernment would see to it that as far as
possible those who carry on ordinary
avocations are not affected.

Shri Joachim Alva: May I know
whether the Government are aware
that it takes nearly six months for
the police of a particular area to
grapple with the major crime, to study
the local characters and to round
them up and punish them and bring
them to book, whether the Govern-
ment have drawn up a suitable pro-
gramme and whether people from
Bombay or Madras have been draft-
ed?

The Prime Minister and Minister of
External Affairs and Defence (Shri
Jawaharial Nehru): Sometimes even
after 36 months they fail to grapple
with it.
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Shri Datar: The Government are
trying their bee¢t to expedite the
investigations, but sometimes there
are delays.
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State Bank of India

*33. Shri B. K. Das (on behalf of
Shri 8. C. Samanta): Will the Minis-
ter of Finance be pleased to lay a
statement on the Table showing the
names of the places where branches
of the State Bank of India have been
opened since July 19562

The Minister for Revenue and
Defence Expenditure (Shri A. C.
Guha): A statement showing the
names of the places where branches
of the State Bank of India have been
opened from the 1st July, 1856 to the
28th February, 1957 is laid on the
Table of the House. [See Appendix I,.
annexure No. 8.]

Shri B. K. Das: [ find that while
there have been as many as 12
branches opened in Bombay and eight
branches in Madras, there are very
few branches in other States. May
I know the reason for this?

Shri A. C. Guha: The main reason.
is, the difficulty in getting proper
accommodation for opening branches.
The State Bank has been conducting
some discussions with the different
State Governments so that they may
help in finding the accommodation
where strong rooms necessary for a
bank, can also be put up.

Shri B. K. Das: Is there any target
for 1956-57 and may I know whether
that target has been fulfilled?

Shri A. C. Guha: As yet, I can say
that 183 branches have been approv-
ed by the Reserve Bank and the Cen-
tral Government out of which 38 have
been opened so far, in addition to
36 branches from the old list. The
remaining, I think, will be opened
as quickly as possible. I can only
give this assurance that the opening
of branches in recent times has been
somewhat more quick than before.
Now, seven branches, 1 think, are
being opened every month.

Shri B. K. Das: May I know whether
the branches which are contemplated
to be opened will be opened as soon
as the problem of accommodation is
solved?





